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No%es of the Registry % Date E Order of the Tribunal
d ' | i
e t i
A “Jupmumuon s iG :1 4. 2003? This is an application
‘ in tme a i under section 19 of the Administ-
-p7iF'ff § i rative Tribunals Act, 1985,
L f . assailing the order of transfer
ﬂ;wf}ﬁ)&v}@ § f and posting of the applicant ¢
: ' vide order dated 28.2.2003 and
" . consequence order passed on
| . '
xréj bk Q%fg’/7? & ‘ Heard Mr, G.K. Bhattacharyya
< I §§V<§\g> ‘ * learned counsel for the applicants
‘ | N | and also Mr. A.K. Choudhury,’
S:)-Q,\gg ;j:&l,@/‘l\ . ' - learned Addl. C.G.5.C. for the

| . respondents at length. g

1: S%;h v f it appears. that the applic-
A5 : . cant had already submitted a
: ' . representation before the authori-
| i ; ty for modification of the order

‘ % on persognal grounds. Considering
? the facts and circumstances of the
case, I am 6£f. the view that ends
of justice will be met if a
direction is issued to the respond-
ents to look 4into his represent-
| : ation dated 04.03.2003 justly and
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1.4,2003 fairly and pass an appropriate
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- order expeditiously as early as’
possible within a month from the
date of receipt of the order. .

Till the completion of the afore-
said exercise the transfer order

shall not be given effect to.

Subject to the observation

. made above, the application is

disposed of. No order as to costs.

!
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Vice-Chairman
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LIST OF DATE AND SYNOPSIS %

AR

/50

3.7.72 - ¢ Joined as.Junior Engineer (Civil) in the ég
Post & Telegraphs Department.

J

' 13.11.78 : .Promote to Assistant Engineer (Civil)
w.e.f. 16.12.78,

1.10.79 : In the All India Seniority List of Junior
‘ . Engineer the applicant name appeared at
S1. No. 166. :

1 24.6.89 - : A1l India Eligibility List of Junior
' Engineer (Civil) applicant name appeared
at S1 No. 125(A).

127.9.89 : All India Promotion List of Junior
- Engineers and their appointment to
' officiate on regular basis as A.E.
(Civil) in the scale of Rs. 2000-3500/-
w.e.f. 26.9.89. Applicant name was
omitted.

ﬁ‘leo( b

17.10.89

- 15.3.01 : Provisional All India Seniority List of

| ~ Assistant Engineer (Civil) was circulated
Applicant name was omitted. Respondent
No.5,6 and 7 name appeared at 285, 286
and 370.

Applicant submitted representation.

Representation/QObjection.

-

J4&4.01

‘21.9.01 : Another Provisional Seniority List of
- Assistant Engineer (Civil) was published.
Applicant name was again omitted.

*e

117.8.02 : Submitted representation for inclusion of
| - his name in the seniority list which was
duly forwarded.

23.1.03 : Instead of rectifying the omission the
- authorities promoted 21 officers to
Executive Engineer (Civil) including
officers junior to him.

'13.2.03 ¢ Order passed by the Hon’ble Tribunal in 0.A.
| 24/03 Annexure-0I, Page - J3

28.2.03 : Transfer Order issued by Respondent No.2,
- Annexure-II, Page- {4

Representation filed by the applicant and
the guidelines for transfer. Annexure - III,
Page -J) Annexure- III(A), Page — .21
11.3.03 : Transfer and posting order. Annexure-IV,

Page -/.02
12.03.03 : Order issued by Respondent No.4 that the
applicant shall be relieved in the 1** week
of April’ 03.

/
Anmesuare -V
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI

BENCH: GUWAHATI

(An Application under Section 19

of the Administrative Tribunal Act, 1983)

0.A. NO. OF 2003

Sri Betha Ram Saikia .. Applicant

...VS_.

Union of India and others .. Respondents
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BENCH: AT GUWAHATI

(An ,applicaﬁion,f under - section.,h 19 - of the

'Admipieﬁ;atiVe'tribuﬁeI.Act, 1985)

0.A NO..u8ilin  Of] 2003

'Sri Betha Ram'Sarkia;
Son of late Lakheswar Salkla,e
A351stant Englneer (ClVll)
B.S.N.L. C;v11 Sube;v1qlon-V,
| Guwahati. ‘.>I o |
B} - . B . Bpplicant

-Vs-

¢

- 1. Union of Indla , |
Represented by its Secretary
'(DOT), Mlnlstry of
Communlcatlon, Sanchar
éhawan, 20 Ashoka Road

| X 'New Delhi - 110001 L

- 2.,Joint Deputy Directer
. L General ({(B. W) ‘
'BSNL, Chandrik Bulldlng,
(10% Floor)36, Janapath,
" New Delhi-110001.
' _3} Cﬁief EﬁgineerI(CIVil);i_
) BSNL, North Eaét Zdne,
'.Barlk Road, bhlllong—



4.,Chief'Engineer (Civil),
BSNL, Assam Civil Zone,
Mitra Building, Ulubari,

Guwahati-781001.

5. Sri A.R. Baro,
Assistant Engineer (P&D) -
Office of the Civil Engineer

(C) BSNL, NEZ, Shillong.
- Reépondents

1. PARTICULARS OF - THE ORDER AGAINST WHICH THE

APPLICATION IS MADE.

i) " Order No:- 1-6/2002-CSE dt. 28.2.2003 issued_
by the. Respondent = No.2 whereby ‘it‘ was
notified that the appellant alongwith 59
other Assistant Engineers (Civil) is going to
Qe - transferred and further posting orders
shall be issued by the Zonal Chief Eﬁgineer

(C).

ii) Ordér‘No. 56/2001/CE-NEZ/SH/117 dt. 11.3.2003
issued by the Respondent No. 3 inpursuance to
the order dt. 28.2.03 issued by the
Respondent No. 2 transferring the appiiigng
to the diverted post of Assistant Engineer
(P&D) in the office of the Superintendent

Engineer (C), BSNL, Civil Circle, Shillong.



o

iii)  Order  No.  1(13)/2002/CE-ASM/GH/276  dt.

12.03.03 issued by the office of the
Respondent No. 4 notifying that the appellant
shall be relieved in the 1% week of April{

2003.

2. JURISDICTION OF THE TRIBUNAL:

The applicant ‘declares that the subject
‘matter - of -the‘ order against which he wantst
redressal is within . the jurisdiction of . this

Tribunal. ' » S : e

3. LIMITATION :

The, applicant further declares that the
application is within the limitatiocn prescribed

under Section 21 of the Administration Tribunal

Act, 1985.

4. TFACTS OF THE CASE :

1. That _thé applicant begs . to state that he’
belongs té Schedule Tribe Community and after
completing his diploma course in Civil
Engineering from Dibrugarh Polytéchnic in'the
'year 1971, he joined service under tﬁe Post and
Telegraphs ~ Department as Junior - Enéineer
(Civil) on 3.7.72 aﬁd was posted at Shillong.
Thereafter the applicant in recognition of his

-faithful and commendable service was promotedl

to the post” of Assistant Engineer (Civil)




w.e.f. 16.12.78 vide.P & T Board Order No. 64-

11/78-CW (P&T) dated 28.10.78.

That the applicant begs .to state that in the
"All India seniority of Junior _Engineeis on
1.10'79' published‘ by the authority and in
eligibility'flist issued vide Memo -No.8 {(9)

 87/TCC[SH/1215 dated 24.6.89 his name appeared
at sérial No. 166 and 125 (A) . Thereafter, the
applicant was shocked énd ‘surprised when he
came over Telecom ‘Board's notification No.
57/89—CWG( dt. 27.é.89_ whefe his name was
omitted from the iist.of All India Promotion
List of'bfficers who were aliowed to officiaté
on régular basis as Assistant Enginéer (Civil).
The applellant, immediately filedv " a
representation/ appeal” on 17.10.89 with the
prayerxthét his name be included in the list
but there was no respoﬁée. The appéllant again

‘filed several representations but nothing

'happened. :

That the'authoritieé instead of rectifying the
-mistake, again. on 15.3.01, the joffice of
Respondent No. 4 vide its notification no.
1(59)  2000/CE-ASM/  GH/432  dt.  15.3.01
circulated All India Proviéional Seﬁiqrity List
~in' the Grade of Assistant Engineer (Civil)
issued by the Respondent No. 2 by its office
memorandum no. 5-1/2001-CSE dt. 27.02.01 where



also the name of the applicant was omitted for
no apparent reason while the name of officers
who were juﬁio;-to the appellant‘appea;ed in
the list. The applicant immediately on 4.4.01
filéd. a representation before the' authority,
- but the authorities instead of rectifying the
mistake, again on 21.9.2001, circulated a
"~ Provisional Seniority List of Assistant
Engineers (Civil) and theve also the naﬁe of
‘the appellant was omitted. The appellant .on
17.8.02 filed a representatiqn for inclusion of

his name.

That the eapplicant was hoping that this time
the authorities éhall rectify the mistake/
omission and grant him promotion to Executive
vEngineer (Ci&il). to which he is otherwise.
eligibie. But  the authoiities ‘instead of
rectifying.the mistake/omission has now issued
impugned order No. 3-2/2002-CWG dated 23.1.03°
issued by .Under Secretary - (CWG) to the
Government of India whéreby Zi,Officérs_Weré
promoted to the .grade of Executive Engineer |
(civil) including officers who were junior to

the applicant.

That the apblicant being highly aggrieved by
the impugned actions of the authorities, the
applicant filed an original application before

- this Hon'ble Tribunal which was registered and

'



numbered as 0.A No. O.A.,No; 24/03. The Hon'ble
Tribunai on 13.2.2003 admitted the application
and called for the records. In the méantime the
Hon’ble Tribunal passed an interim order

directing that any further promotion to the

post-of Executive Engineer shall be subject to.

the outcome of the proceeding.

T

" A copy of the order dated
"13.2.03 is annexed herewith

-and marked as Annexure-I.

‘That thereafter the applicant was shocked and

- surprised when he recceived the impugned order

No.1-6/2002- CSE dated 28.2.03 issued by the

' Respondent No.2 transferring him to -the North

East, Civil Zone.

A copy of the impugned order
.dated 28.2.03 is annexed
herewith and marked as

. Annexure- II.

That the applicant immediately on 4.3.03 filed
a representaﬁion. before the Chief Engineer

(Civil) BSNL, NER Circle, Shillong through

'proper channel stating the above facts and

further that his daughter is studying the

- transfer order is modified.
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A copy of thé représentation
and policy guideline dt.
29.11.02 is énnexed herewith
and a marked as ANNEXURE-III

- and III (A) respectively.

8. That thé"applicant has now received in
consequence to the impugned order dt. 28.2.03

| - (Annexure-I1I) | another | impugned order no
\ 56/2001/CE-NEZ/SH/117 dt. 11.3.2003 issued by
o the Chief Engineer (Civil) Nbrth East Zone,
Shillong, (Réspondent_No. 3) trapsfefring and

posting the applicant in the diverted ﬁost of
Assi,staﬁt"Engineer (Civil), BSNL, Civil Sub-
Division-III, Shillong, By another impﬁgned

Ordéf No. 1(13)/2002/CE~ASM/GH/276,dt. 12.3.03

issued by the Réspondent No. 4 the applicant

waé inf@rmed that he shall be relieved in the

15 week of April, 2003 and Respoﬁdent No. 5

shall be posted in his place.

!

Copies-of the impugned order
dt. 11.03.2003 and 12.3.2003
are annexed Therewith and
marked as ANNEXURE—IV.? and V

respectively.

9. That the applicant begs to state that, as
stated above, the applicant has approached this

Hon’ble Tribunal through O.A. No. 24/03 with
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10.

orders as a punishment to the applicent.

the prayerfthat his name be included in the All

.India Seniority List of Assistant. Engineer

(Civil)'and thereafter promote him to the rank.
of Executive  Engineer from the date when his

]unlors were promoted and the above -original

application -is .. still pendlng betore~ this

"Hon'ble Tribunal. The appllcant further states

that the authorities 1nstead' of solv1ng the

genuihe, service problem of ‘the appllcant on'

“their own . or waiting for .outcome of the

proceeding has issued the“lmpugned »transfer

That the applicant begs to state that  finding

no other alternative remedy he is approaching

‘this Hon’ble Tribunal for just and adequate

relief"and moreover the appd&&;wq'has a school

going daughter studylng in class-V and 1n this

_stage hlS movement out of Guwahatl will upset

her studles As- such unless some lﬁterlm orders

.ere. pessed- the  appellant  will suffer

. irreparable loss and injury.

GROUNDSYFOR‘RELIEE WITBiLEGAL'PRﬁVISIONS

I. For that- the 1mpugned orders were passed in
.a most arbltrary manner w1thout any
"justification and' as .such the impugned
orders are bad in lau and is iiable to be

set aside.



II. For that it will be apparent from ‘the
impugned orders that the transfer order has
been issued aé a punishment to the
applicant for approaching the Hon'ble
Tribunal against the action of the
authorities in denying applicant
advancement in career by not including his
name in the All India Seniority List of
Assistant Engineer (Civil) even after his
name appeared in the Zonal Seniority List
and as such the same is‘bad in law and is

liable to be set aside.

III. For that, in any view of the matter, the
- impugned action of the authorities is bad

in law and is liable to be set aside.

6. DETAILS OF REMEDIES EXHAUSTED:

The applicant after receiving the impugned
order dated 28.02.03 had submitted a representation
dt. 4.3.03 before the Respondent No. 3 but till

date the same have not been disposed of.

7. MATTERS NOT PREVIQUSLY FILED OR PENDING WITH

ANY OTHER COURT

The applicant further declares fhat he has
not previocusly filed any application, writ petition
or suit regarding the matter in respect of which
this application has been made before any Court or

any other authority or any other Bench of the
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Tribunal nor any such application, Writ petition or

suit is pending before any of them.

8.

PRAYER:

It is, therefore, prayed that
Your Lordships would be
pleased to admit this
application, call for the
entire records of the case,;
ask the respondents to show

cause as to why the impugned

orders dt. 28.2.03 (Annexure-

IT), dated 11.3.03(Annexure-
vy, and dt. 12.3.02
(Annexure=V) should not been
set aside and guashed so far
as it relates to the applicant
and after perusing the causes

shown, if any, and hearing the

parties, set aside the
impugned orders dt. 28.2.03
(Annexure-I11}, dt. 11.3.03
(Annexure-IV) and dt. 12.3.03
(Annexure-V) so far as it
relates to = the applicant
and/or pass any other

order/orders as Your Lordships

may deem fit and proper so as



i1

to grant adequate relief to

the applicant.

And for this act of kindness, the

applicant as in duty bound shall every pray.

9.

INTERIM ORDER IF ANY PRAYED FOR :

It is, further prayed that pending
disposal of the applications, Your
Lordships would be pleased to stay
the operation of the impugned orders
A1 28205 (Avaneausse -, 11303 GRumesuse - V)
Jdt. 12.3.03 (Annexure~V ) which has
not yet been given effect to so far
as it relates to the applicant and/or

pass any other order/orders as Your

Lordships may deem fit and proper.

And for this act of kindness, the

applicant as in duty bound shall every pray

10.

11.

12.

DOES NOT ARISKE:

PARTICULARS OF BANK DRAFT/POSTAL ORDER IN

RESPECT OF THE APPLICATION FLE.
' F6 60F66 S

(1) I.P.0O No.
(ii) Date. : 210303 .
(iii) Issued by Guwahati Post Office.

(iv) Payable at Guwahati.

LIST OF ENCLOSURES

As atated in the INDEX
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VERIFICATION

I, Sri Betha Ram 'Sa_i_kia, aged about 51
years; son of late Lakheswar Saikia,. Assistant
Engineer (Civil), B S.N.L. Civil Sub-Division-V,.

Gm;rahatl do hereby verify that the Statements madé

in E_’a.ragraph_s No. 4)2,.5/“ “"N‘A\ ?’> and
......... are true to' ny personal knowledge and the
g 7 P "AC\ N

statements made in paragraphs No.
and & .. are believe to be true on legal

asdvice and that I have not suppressed any material

fact.

And I sign this verification on this the

2\el day of March 2003 at Guwahati.
‘Place: 3¢ 30%.

pate: Gawisedaels

Mt 4.
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—I14 = - ANNEXUEE 1)

g . . .
P " EETITY .:;'35; (e b T " . , \O\
Baarat Banchor Niogm Limited

(A Gevernment of Indla Enterprise)

. , 1 N 10th Flear, Chahdra Lok Buiiding, Junpath, New Defhi-110001
P , Mo 1-6/2002-C58 : Dated 1 28.2,2003
h N N N
t o £ ¥ m 2
| o
% B ," .; M [ B . - .-
; ' : Sgpjes‘t + = Transfer/pasting In e grade of Assistant Engineer(Civil).
3 | e , :
y 3 Mhe following Transfers/ Postings In the arade of Assistant & i
" , o YR d of Assistant Engineett
3 ‘ ;oA nereby ordered with Immediata effeck ‘ A ngineer (Chp
» ! -t i : .
! 2} ] Rame of Olfatr | Prevont postlng Lo be Posted, Posting Preleremce
{ . AL . -
,* v L _ -.‘i‘-h. M.S /«‘a:E(l"c‘Ecll‘-),BSNL. Civil BINL AL CWIL | Proferably in Tickd wiz
S '! Subramanayatn circle, Burode, {Ciyjarat) | Zone 3
} 2o | Sh R Udayakumsr ALQUENL Civi] Sub BSNLTawilnadu | Preferably In plasiiag
{ - ! . Di vi‘sion Alnedabad Civil Zone unil
S N (Gujusa) |
B ,‘l~ 3. | Bh.G.M.Gandhi ABR&D),0f0 Pr.CE®, BSNLChaltlsparh I’rcf‘crabiy in Feld unit
‘ : ‘ ; . i BSNL,Choennat Civil Zone '
' . {Toamilpudu) :
. Pr 4 Bh Shiv Koot EGy, BENL CHITSul | DENL Guinrat Preferubly in Feld
: A2, LSNL Civil SNL Guj: v in field uait
&- * (S1aff n0.90818) Pivicior, Kulthal ‘ Civll chg ! o
o N B (Haryang) : ' .
?, l S, S HK.Dixit ‘5.\‘5(1’&:0), BSWL Civil | BSNL M.P Ci-il Preferably in ficld unit |
P Cirele Ahmeaizad Zotie .
; : (Cujrrat). . 4/
| T - % NS oo
{ ! \6 1 8b JLA.Shaly: ALQ, BSNL Civil Clicle,'| BSNL, Preferably in Geld unit
Lor ' Indore (MP) Chaftlsgach Civil .
| N . : Zone
//, {70 | ShS.K.Bhukls, AED BSNL Clvil Sud BSNL Gujarat Preferably in planning
(. ‘ : ¢ Division, Al Grove Civil Zone unlt
S S S Road, Mow Relbl-1 ISR,
‘ T SIP Pandyaeujmt, | AL(PRD), 00 CEQ, BSNL Tamllsadu | Proferably fnfield vl
{ , l : Ahmedabad, (Gularel) Civil Zoae. . :
; - . ' ; !
' po {9 1 ShRS.Chaudhary | AEGBSNL Civil Sub BENL Gujaraf, Proferably in planuing |
R (Salf.n0-90555; | Divison ~11, Lucknow Civil Zone unit !
| !‘ . (UP East) !
0 AT00 TS Sayaganthan, | AEPEDY, BSNL Civil - | BSNL Tamlinadu | Preforably in feld unit

AR
ot \'// | (Stoffino.-91448) . | Circle,Guwuhali (Assam) | Civil Zone

: {1, | ShR.Chennisppan. | AE(P&D),BSNL Civll - | BSNL Prefierably in ficid unit
A A LA : Division-1{1, Chonnn} Maharashta Civil
AR B : © 1 Tamilpadu - Zone
¢ ! 12, |'ShLaxmali Prasad | A, BSNL,Civl Sub BSNL Jharkhand | Preferably in field unit
A (Staff 10.90869) Division-Ii, Patoa, Bihar | Civil zonc
S
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: i3, b}\\f\'elﬂdi"mq- [ AED,BSNL, Civil Sub | AB(T/A),0/a 1 Vice Shij P-Mohan-
pianiam Division, Palakkad, Pr.CEOQBENLCh | Dass tranisferred
j Kerala phuiad, ;
: _ (Tamdlnadw)
: 14, | Sh.R.Mohisa Dass | ABE(I/A), O/0OPr.CED, - | AEQBENL,Civil | Vice Shii
; BSNL,Chennai , Sub,Division, M. Venkatasubrama-
! (Temllnadu) Pallaked (Kemmla) | ulam transforred
. 15, | Sh.Ashish Gulbn AED,BSNL Civil Sub I3BSNL West Preferably in planping
/ ‘ Divigior, Tezpur, (INER) | Bengal Civil tiit
: : Shillong Zole
, 16. | Sh.L.Sivagnanay- | AE(PSD) O/OCEE, JISNL Tamil Prefernbly in field auoit
‘ : - B5NL JAhhedabed Nadu Civil Zoao™ | at Madurai,
3 . (Gularat ) Colmbatore, Trichy
f 17,1 sh ShuArdhendhv | AEQ,BSNL Civil Sub BSNL Notth Fust | Preferably in memmp
: . { mondal Division, Koikata (WB) | Reglon, Clvil unlt
; Lo L | Zoos
" 18 | ShR.N.L.Sahu AL(QASTA),OIC BSNL Thatkand | Preferably in plnnnmg
C 0 (Btalfue90507) Pr.CEQ, Palna.(Blbar) Civil Zone unit
19. | Sh.A.Sundergjan ALED,BSNL Civil Sub BSNL Preferably in kLeld umt |
' Division, Bhavoni, Mefarashtea Clyil
(Fumiloadu) Zouye
20. ¢| 8h Tupru Saha A 6802),0/0 CLEG BSNL Wés_i Preferably in ficld unit
R SNL Shimla (111) Beagal Civie :
_ : 006 i
\ 21. { Sh5.Dey ALD-IV, BSNL Zivil | BSNL Crissa Preferubly in plraniog | |
; Choudimry Division-l, Kolkain Civil Zooe unit
© i Slaffno.91063 (V1) _
77| Sh.Milit Kundar - | AE(P&ID) BSNL Civil BSML West Preferably in field uail
- I Nath Divislor, Shimla (H.I) | Beagel Civil 7
N _ Zone S ]
23, -{ Sh.Ajny kumee AED-VI, BSNL Civil BSNL Crlssa Prgforably in Field
Sarkar Sub Plvision-V, Koikata | Civil Zone | unit
1(Wh)
24, | Sh.Amun Garg, TALEQDSNLALQ], Mew AL, BEN/L Vice §11 S..Shukla i
' elhi-1 Clvil, 8ub translerred «
Divisien, Al
! Grove Roud, New
) Delhl-] . -
i 7% ' Shop Vaudkarjan AL(PED), BENL Civi) JENL_ Preferably i ficld uniy §
) (sinfl- 90915) Division-l, C lienael ' M:ﬂm.n,huu Civil
\ » : Tamiluadu Zone
-
o
{ ’
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‘AL.U’ CLLBSNL Crvil

Cizele, 1y Jureilly
(UiPav, SO

SRS Gupta -
Stalf'ro, 90)70

St D K.Joshi

| r?E‘j“?ﬁTTTS‘RﬁTHG """""""
S

f 'é:z'/. YR lJ:umm

'/[ /  StafTNo, 60485

Y

s e ey e,

' Sh.R..PTS;’I‘ngh T

U TAEMES), T
Dn«moni e,

S . Mahara; drtz a.

T4 /kL\Pc\‘U), 00 CEiey CE(C),
BSNL Rajusthun Civil
40[1:‘ Jnlnnr

HSNE Civil

BSNL P &N
Lone

BSNT Guamt
| Clvll Zane

BSNL HP Civil

Divislon, Aunrlisa ar

N JLm\I Civi Sub
/(l’u Puajab)

s

’u.[uumly n pJ plannin tog |

unit

Prelombly o Tiold wnt

| Proferably in field

unit

/ one

P rcfcmbly in fleld unt . unlt

. uh P Iumnm Mibre,

‘ ALEP&D),0/0 Py CER.

BEN Ll)mm CJvH Zong,

/ BSNL Wost

AE@&D),BSNL Clvi] 0/0 DGM (38
Clrcle, thmlo(H P) O), ALTTC ‘/
! _Ghazinbad (Up)
Ll “Sh. V Anrndcul AL(% D). BSNL Civil | 3SNT, Famlunadu Preferably in ficld unn
! . Clicie,Jorhat (As sna) Civil Zonz rJ( Trichirppali,
[ S | - umu{gg&.’:bzﬂgn
17 Sh A R Bcuo ALE(P&ED), Q0 CED BSNL Assaa. Preferably in field
/Ji BSNL Notth Eagt Civil Civil Zopu Lt .
IR | Zoue, Skillong,
o r ! Sh.O.C.Dus /‘H (1’&13) B S\'L Civi] BSNL Aszam Preferably in ficld
WA wiiele Shilloug LivilZone Ty
- 1 ShG. C Mchnu AEDRSNL Civil Sub BSNL Assan - Preferably in
Division, (N1 L) Civil Zope . -~ - p)'mmir-g unlt
Lzuhawnh

i I)mtmnhfy i field

chml Chvll Zone 1 unit
R Iuma
TS Sh Nishikant | AL(P&D),070 T5 CED BSNL West Prefecably in field i
| ' ]Cha)cmbort)'« BSNL Bihar Civil Zore, Bengal Civil Zone | wnit - 4 :
’ . . I Patae |
!“73 Sh.D.S. Mondyl, AEP&D), BENL Civil BSNL Wcm Preforubly u fokd |
[h } Circle, Putna - - 1 Beugal Civil Zono it }
J 38" || Sh.D.J.Goswdmi. - AJE(P&D), BSNL Civil | BENL West l I’I'?.fciub')' In Hold I
Co A a Cirele, Palua Bcngni Civli Zone it
R T ShAK Awagthl, AL(l’dg 2),BENL Civl] BSNL M.P. Civil /Pwicm{,ﬂy in field ,
‘ : R Cirele- I, Ahmedabnd Zone ualt
5 ' (gmmm’) : ‘
4018 Sh.MU Kum, ALQ,ESNL Civil sub BSNL Tamilnadu PL_uler'any i
L : I')ivlnon I Kottayur, Civil Zone planning unit
. < ' _ Q’cmln — . S
A8 Dibkar Al (I’M)) BSNL Civi] ,]',’8‘\,'1" NolrL'h- kast Pr?.[cmbly in field }
//'- Rajbongshi Division Guwahat Region Civil Zons | unit |
o (Assau;.
{
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1 B K Meahaitla AE@E&D), BENL Civil | 1IBENL North- Fout Prefecubly in ficld
p ™ an]c Jorhut {Assem) Reglon Civll ons | il .
daf "h.u.m@y AL DBSNL Civil Sub BENL Nerth- East | Praferably fn ficld
1 ‘ i -Divison, Guwehatl Region Civil Zonz | wait ,
T (Aacan) ,
 Taa TSk Swapon Paral | ABG,OSNL Civil 5ub | #HNL 3ikar CVIT T Prefernbly in Jield
; ' , . | Divislou Malda (West Lo ' Uit
t I o Bengul.),
| 45 | Shamel Kumnar AE(P&D)BSNL Clvit | BSNL Bilipr Civil | Preferably in ficld
LY Dey Divisloy -1, Kolkata Zone unit.
b (West Benpal) _
; ! ’ 46 | Sh M.Karuppich AﬂE(l-’&'D),BSI‘JL Civll BENL Clinttisgasy: | Preferably in {icld
L : Circle =1, Chetwai | Civil Zone uf,
L - ' (Tamilpadu) ' _
; 47 .| Sh Laxmi Natayan An(PED), BSNL Clvll - | BSNL Ouissa Civil Preferably in ficld
| Swmn . Cirele , Shdlloog (NER) | Zone .| unit at Balasore,
| : L Cuttack, Dhckapal
P 148 le Y. Muthim AED,BONL Civil Sub PSNL Tanilnacy | Preferably in
i ' DivisJon Gandhidhat Civil Zonw Plurning unit at
f | (Gujasal) ' Nngereoll, Madurai,
g Chenni
| 149 | ShM Ravikumar ALD,BSNL Civil Sub BSNL Tnmilnacde - | Preferably in
| co Diviglon Dholke, Civil Zoto Pionning unlt al
: ; ) Alunedabud (Qujurat) Lrode, Satem,
N : o Coimbirtore
1 E30 | Sh R Vadivelu | AL BB Civil Sub BSNL S Preforably in
cboo 1 Divasion < rode iaharasiin Clvil | planning ualt
i A 5 (Twaiinadu Zone) Zong ]
IR lmMBPMA, AEG,BENL Civil Sub 3SNL .| Prefezably in planning
E' Division =11, Thenjavut, | Maharashira Civil | unit
: ; : | (Pernilnadu 70!10) Zone . .
L1y | Sh)LS Muthy "AEG BN Civil Sub BENL Cyjarat Prefergbly In planning
{! " '(Stzu’i‘no.»90469) Diviston MK R.Nager Civil Zove - Juntt:
oy : Pisne, (Mabara: shira zone) _ _ :
f 53 T ShoAY Thenibe AP &), uSNL Clvil BSHL Gujauat Prc}l‘cmbiy in field
i (StafT 1o 90404) Cicele, Pune _ Civil Zone R
Ly ' , - L Maoteaghira 2one) i SR SO : :
L Sh [ Sh Shyamal Al BSNL Civil Sub L‘:'gh\‘IL ihwrklbend i_’rc.:icmbly in planninp
N Buier]ee. : Division Jalprigudi # Civil Zone unit
0 (W 13 Zone) i SRR S — :
P55 | ShMK. Duhh TV AL(PED), BSNL Civil | DSNL Sihar Gl | Preferably in field unit
bl Clrele ~U I\U]\ulc" (\V 20450
i /;f.mC) - : 1
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“‘ 56 '?p;§¥LNhﬁhi“ AEOD 'NLJ;hdlSub yﬁhndﬂuukmuul Preferably in planning
(otall120.90907) Diviston Rouricvia Civit Zone (il
(Orisan nene)
57 | ShP.KSaboo AL &I, BENL Civil ISNL Tharkhand Preferably in fieid wnit
| (Ptallno.-21038) | Cirele Sambalpur Civil Zone
; (Ori st Zote) |
56 ShRPSutyyuithi | AE @,BSNL Clvil Sub BSNL Gujarnt Preferably in planning
(Staff 00.91051) Dm sion, Shivpuri Civil Zone unit
| (VP Zone)
[
\{i// 59§ Shukul Dulta ALL) BSNL Civil Sub BSNI, Nosth Zast | Preferably in planping
VaRE Divislon Nouth Reglon, Civil unit
IR Lakhmpur Zone
g (Assam Zone) -

2.

Further poeting orcers of the officers posted in the Zones shall be Issued by the

respective Zonal Pr, CE(C)s / CE(Q)s,

BSNL.

< e

! 3.
|
]
!
E Copyilo:-
. 1, Officars concerried.
2. All CGMs, BSNL,
3, All Pr. Chief Engineers (Civil), BENL
4, AH Chief Englneers Clivil),
5, Sr.DDG(BW), BSNL, Mew DLlhI
B, JL DEG(CivIY, BENL HQ, New Delhi.
7, Director(CVI) 1 US(CWG), DOT, New Delhl,
Y8, Ordar Bundle / Guard File, .
! .
P
|
R :
i - ‘
.
s oo I N
R
ol

4, . Necessary charge report may be forwurded to all concerned Incuding thlt‘(i?rr.a

-

All the officers are to be relleved within 7 days from the date of IssJe of this ordor
Itregpective of the fatt whether thelr rellevers hc.vu jolned or not,

A mb$

(Chandrd Bl whdn)

g s

ILDRG(BW)

SUTAIIARE

"f

.
ARSI SREEISY




yARS 4 & ANNEXUOE i

]
] ——_
X ) " ;
,’ i l‘ e _— (D)\
7
; \ To
iy The Chief Engineer (Civil)
1 . BSNL, NER Circle
‘. Shillong.
y ( Through Proper Channel)
' Ref-  Order No.1-6/2002-CSE dated 28.02.2G03 idssued by Joint Deputy Director
) o General( B.W). New Delhi.
¢ si,
iy ' , I am in receipt of a copy of the above quoted order whereby I have been transferred
X from the BSNL (Civil) Sub-Division, Guwahati to the BSNL, NER, Civil Zonc and I
:3, would humbly like to place thz following before your good self for your kind

consideration while issuing further posting orders.
. 1. That I have a minor school going daughter who is studying in class-V in the
L ‘ "Maharishi Vidya Mandir, Guwahati and she is in the mid academic session and
_ her exams are due from 06.03.2003 onwarids and as such my presence at home is
. vary cssenfial at this stage as my movement out of Guwahati will upset her
i ' C studics.
. ) 2. That being highly aggrieved by the action of the authorities in not including my
. name in the seniority list of Assistant Engineers and consequent super cessicn to
. the rank of Executive Enginsers by many of my juniors, I have, after exhausting
' my departmental remedics, filed an application in the CAT Guwahati bench and
- the- same has been admitted and numbered O.A 24/2003. My advocaic has
instructed me that I should be available in Guwahan for further instructiom with
regard to my case.

3. That, being, a faithful and loyal employee of the department, 1 am wxﬂmg to carrv
out the transfer order but, because of the difficultics stated above it is cssential
that I stay in Guwahat for some more time.

4. Moreover, as per the policy guidcline in respect of transfer of AE(C) to tenure

v circle, vide No.1-20/2000-CSE dated 29.11.2002 Para No.3, f0 Assistant
' Engincer (Civil) aged above 50 years, should be considercd for posling in North
‘ East. But it was quite unfortunate that the transfer was ordered.
- -1 therefore, pray beforz your good self to consider what is stated abové and be kind
cﬁough to post me to the BSNL, Civil Sub-Division (NER) Guwahati so that the
educdtion of my only daughter i8 not dr;rupwd and | can diligently pursue my case n
the Thbunal and for which act I shall rcmmn ever grateful to you.

'Ihamlpngyou " : '
> -
Yours faithfully 7 '
6g 5] %
(B.R.SAIKIA) -
. o | Assistant Engineer(C)
% i ‘ I Civil Sub-Division-V
|
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Copy to:-  w

1.The Chief Engineer(C),BSNL, Assam Circle, Guwahati.

(B.R.SAIKIA )

Assistant Engineer(C)
Civil Sub-Divisicn-V
Guwahati, BSNL{ Assara)
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No. 56/2C01/CE-NEZ/SH/ 11 F-

Auhingt

NRG Far fm fafhde
{ NG WO AT U Q)
BHARAT SANCIIAR NIGAN LIMITED
(A Goviof indis Enterprise)

vty T AR rea
Offtice of the Chief Engineer (Civil)
IR g 8 North Exat Zone,

e fadt Bank,Shiflong - 793 001

OFYI1ICE

ORDER.

¢ e Reen wners wa(frda aw) GMID Bidg (2" ™),

Dated at Shillong, the  44%yarch, 2003,

Tranafer / eadng in e Sruds of Assiemnt Enginers (Civil).

~ Consoquent upon the transfer/posting order in the gadoe of Assistant
Engineers (Civil) issued by the Jt. DDG (BW), BSNL, New Delhi vide order No.1-
6/2002-CSE dated 28-02-2003, the following Assistant Engineers (C) allotted to N.E.

Zone, are transferred /posted as detatled below with' mmuedmw offect in the intzrost of

pubdlic service.
1] Name Present place of posting | New place ot posting | Romarks
No.
I | S Ardhenchs Mopdal | AE(C), BSNL, Civil | A E (P&D),0/0 the Vice S LN
' Sub-Division, Kelkata | 8 E(C), BSNL, Civil | Swam trapsfeced
. Circie, Shillong - f
51§ Dibakar Rajb nudu | A G (PED), Ol the A F(C), BSNL, Civit | Agninst existing
E E(C), BSNL, Civil Sab-Divisica-11, VRCAICY
Division, Gawahaty Stullong . .
- 3 [ SA B.K Mahaota AE(PAD), Olothe | A E(C), BSNL, Civil | Vice §1 A Guha
S E(C), BSNL, Civil Sub-Division (NER), | trausfered
1 ) Circle, Jorbat 1 Terpur I
4 | SnBR Sakia .- A B(C), BSNL, Civil A L(C 3, BSNL, Civil | Against diverted
] Sub-Division-V, Sub-Davision-1H, pogt of AE(P&D)
Guwahati Shitong Olo the SE(C),
RBSNL, Civii
. . A Gl Shﬁ]rg_ﬂw
5| Sri Mukul Dutta AE(C), BSNL, Crvit | AE(C), BSNL, Civil | Vice 1 G. C.
{ Sub-Ixvision, Sub-Division (NER). | Mahsals
Lakhimpur | Garwehati !mn:s.l"c:}ﬂl —
6 | Sn Sckhur m AE (P&D), Olothe | A E (C), BSNL, Civil | Viee Sn B K
F £ E (C), BSNL, Civil bub»['hwswn»l Thappa
__| Division, Shillotig Shillong_ | unasfered
EAREE: N Tlm@a“"” A E(C), BSNL, Civil | A E (P&D), Olo t e | Vice St AR
Sub-Division-], C E(C), BSNL, NEZ, | Baro trmsfered
shillong ‘)iy_xpong
e et e rm e b e gt e 2 s i i [N NN
M@OQ “f i\
’\ ,.50
I“ ,
gé g WM /t"\\\" & '
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[8 7] Sa P K Gosvami - T AT PED), 0o e A B(C), BSNL, Civil | Against wxisting )
E EAC), BSNL, Civil Sub-Division, ¥ACHACY

. Division(NER), Silchur | Lunglei N A

9 180 C S Gupla, AE (PED), Olo the A E(C), BSHL, Civil” | Apainst
EE(C), BSNL,, Civil Sub-Division (NER)- | tempararily
Division, Agartnfa H, Silchar. diverted poat of
AE(C), BSNL,
| ' Civil Sub-
: Divigion,
S SR IS . e d Phorosnagar )

Necessary charge report should be furnished 10 all concemed A ( )
Al

oot 8 e ol :{ -

Superintanding i’iugum:\&&%}o-j
i 1
LI
The Jt. DGBW), BSNL, New Delhi,
The Chief Engineer (C), BSNL, Assam Zone/ West Beagal Zone, Guwahati/Kotkata,
The Director (Civil), D.Q,T., New Dell
The Superiniding Engineer(C), BSNL, Civil Circle, Shillong / Silchar/ Guwahaiif
Jorhat. ' '
The Executive Engimeer(C), BSNL, Civil Division, Shillotg/itannguy Dimapus/
Silchar(NER) /A gartala/Guwahati/Jorhat/” Terpur/Silchar(Agsam)
6. The Sr. A.Q.(T/A), Ofo the C.G.M., BSNL, Shillong/ Guwabati/Kolkata

L SR N VU N,

1. Officer concemned thiough thewr controlling office. - /,f) >
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BETARAT SANCHAR NAGAM LIMITED 6
( A GOVERNMENT OF INDIA ENTERPRISE ) ‘b
OFFICE OF THE CIICE ENGINELR (CIVIL)
ASSAM CIVIL ZONL, 2" FLOQR,
MITRA BUILDING, ASIRAM ROAD,
ULUBARI, GUWAFANLT - 781007.

#ia

Dated:-{3.03-2003.

No:—1(13)/2002/CE—ASM/GH/;2‘7-6‘

ORDER

OFFICE
) , : In Continuation of the Jt. DDG(BW), New Delhi letter No:- 1-6/2002-CSE dtd. 28-

' 02-03 the following Posting order in the cadre of AE(C) are made in the interest of
public service. '

L SiNo | Name .-of the | Originally posted | New place of ﬁcrr{arks
| AE(C) las posting as
r ‘ '
! 1 Shri A.R.Baro AE(P&D).O/0 the | AE(C)CSD-V, B.R.Saikia shall be /
CE(C),Shilleng Guwahati relieved in the 19 \/
- week of April,2G03.
ol NS
2 | Shri AE(C),CSD(NER), | AE(P&D) Vice Shri
G.C.Mahanta Guwabhati Civil Circle, | S.Jayaganthan
Guwahati transferred
3 . | ShriP.C.Dutta AE(P&D),Civil AE(P&D) Vice Shr V.
f - Division, Civil Circle, Anandan transferred
o Jorhat Jorhat.
: li'b‘ 1
- ¥ . : ' Executive Engineer(Admn)
' | Ofo the Chief Engineer(C)
't BSNL, Assam Civil zone,
o _ Guwahati.
LS Copy to:-
L .
‘ 1. The CGMT, BSNL, Guwahati. | |
1 2 - The C.E(C),BSNL, N.E.Zone, Shitlong. Itis requested ta relieve Shri A.R.Baro m
: the 1* week of April 2003 '
i 3. The Jt. DDG(BW), BSNL, New Delhi.
i 4 The Director (Civil), DOT, New Delhi.
| 5 The SE(C) BSNL Gupahati/Jorhat . | o
] 5. The Executive Engineer(C), BSNL, CD, Gawahati/Jorhat/Tezpur for information.
' 6. The Officers concerned. 1/ M _
; Executive Engineer(Admn)
i :
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